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Lay out of Krishan Nagar, Delhi

9348. SHRI HUKAM CHAND
KACHWAI : Will the Minister of HEAL-
TH AND FAMILY PLANNING AND
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WORRS, HOUSING AND URBAN DEVE-
LOPMENT be pleased to state :

(a) whether it is a fact that Krishan
Nagar in Shahdara Zone, Delhi, is anap-
proved colony ;

(b) whether the lay out plan of that colony
was duly approved from its inception by the
competent locol bodies ;

(c) whether Government are aware that
a large number of plots or portions thereof
in that colony have been earmarked along
one side only for public purposes, including
road widening, under the Master Plan and
no construction thereon is permitted ; and

(d) whether in several cases "road widen-
ing is proposed on strips of roads least con-
gested ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING AND WORKS, HOUSING
ANO URBAN DEVELOPMENT (SHRI
B.S. MURTHY) : (a) to (d). The infor-
mation is being collected and will be laid on
the Table of the Sabha.

Rord Widening in Krishan Nagar
Colony (Delhi)

9349. SHRI HUKAM CHAND
KACHWAI : Will the Minister of HEAL-
TH AND FAMILY PLANNING AND
WORKS, HOUSING AND URBAN DEVE-
LOPMENT be pleased to state :

(a) whether it is a fact that the policy
of the Delhi Municipal Corporation regard-
ing road widening is not to disturb the exist-
ing structures ;

(b) whether Government are aware of
the recommendations of the Shahdara Zonal
Committee and the Standing Committee of
the Delhi Muncipal Corporation that no
road widening was necessary in Krishan
Nagar Colony in Shahdra, Delhi ;

(c) whether Government still consider
road widening desirable in this colony ;
and

(d) if so, the reasons therefor, and, if
not, whether Government propose to release
the plots or portions thereof for construc-
tion ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING AND WORKS, HOUSING
AND URBAN DEVELOPMENT (SHRI
B. S. MURTHY) : (a) to (d). The infor-





